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NEWS ITEM TITLED "WASHING CENTER PAR 1000 AVEDH VAAHAN 
HAR MAHINE 30 CRORE LITRE PAANI KAR RAHE BARBAAD" 

APPEARING IN JAGARAN CITY NOIDA DATED 27.04.2025 

S.No. Particular 
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COMPLIANCE OF ORDER DATED 08.05.2025 

Regulations) Act, 2019 
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INDEX 
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Copy of Notice Dated 03.09.2025 

Through 

Gigi C. George Advocate 
Standing Counsel (UOI) 

Ch. No. 457, Lawyers Block, 
DHC, New Delhi 

Gigicgeorge.adv42@yahoo.in 
M-98106253 15 

Date  : 13.09.2025
Place : New Delhi
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IN THE MATTER OF 
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BENCH, NEWDELHI 

ANJANA SHUKLA 

Vali�ity- 2027 
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NDIA 

NEWS ITEM TITLED "WASHING CENTER PAR 1000 AVEDH VAAHAN 
HAR MAHINE 30 CRORE LITRE PAANI KAR RAHE BARBAAD" 
APPEARING IN JAGARAN CITY NOIDA DATED 27.04.2025" 

FIVE RUPEÉS 

ORIGINALAPPLICATION NO. 225 OF 2025 

REPLY BY WAY OF AFFIDAVIT ON BEHALF OF RESPONDENT NO, 4 
GROUND WATER DEPARTMENT, UTTAR PRADESH IN 

COMPLIANCE OF ORDER DATED 08.05.2025 

OF INOS 

I.VISHWAJEET SINGH, aged about 37 years working as NODAL OFFIÇER 

GROUND WATER DEPTT. do hereby solemnly state and affim as under: 
1. That deponent is well conversant with the facts and circumstances of the 

case and duly authorized to swear and affirm this affidavit on behalf of the 

Respondent No. 4 i.e. Ground Water Department, Uttar Pradesh 

2. That Instant Original Application no. 225 of 2025 registered sue moto on the 

basis of news item titled "washing center par 1000 Avedh Vaahan Har 

Mahine 30 crore Litre Paani Kar Rahe Barbaad" appearing in Jagaran city 

noida dated 27.04.2025, this Hon'ble Tribunal passed the order dated 
HOtARHS.05.2025 with the following observation: -

ANJANAtKA 
* Reg t-133e 

VaifNOIARIAL 
33. Naga 

"2. The news item relates to the approximately 30 erore liters of water 
Wastage every month by illegal vehicle washing centers in Gautam Budh 
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Nagar According to the article, around 1,000 such centers are operating 
in the district without obtaining the required No Objection Certificate 
NOC) from the Ground Water Department. It also states that registration 
with the Micro, Smnall and Medium Enterprises (MSME) is mandatory for 

setting up washing centers. The article highlights that around 40 liters of 
water is wasted when washing a four wheeler, and approximately 30 
liters is used for a two-wheele:. On average, 250 vehicles - including both 

wo-wheelers and four-wheelers - are washed at each of the 1,000 centers 

dail: With an average of 50 liters used per vehicle, this leads to a total 
wastage ofabout 30 crore liters ofwater every month. The article further 
mentions that the used water becomes further uusable due to the 

presence of washing detergents. As per existing regulations, washing 
centers are required to install Hazardous Treatment Plants (HTPs). 

Vowever neither HTPs nor water harvesting systems ae in place at these 

favncate illegal centers, resulting in untreated water being discharged into drains 
ANJANA SHUKLA 

Reg.N.-13303 Validiy 2027 
GNagar, 

OF INDI 

and causing significant water wastage" 

3. That Hon'ble Tribunal vide its order dated 08.05.2025 impleaded the 
answering respondent as Respondent No. 4, issued notice, and directed to 

file reply by way of affidavit. 

4. That it is respectfully submitted that in order to protect, manage and control 
he ground water resources in the state, Uttar Pradesh Ground Water 

(Management and Regulation) Act, 2019 has been implemented since 02 

October 2019. Copy of Uttar Pradesh Ground Water (Management and 
Regulations) Act, 2019 is annexed herewith as Annexure-l 

5. That in exercise of the powers enumerated in Uttar Pradesh Ground Water 
(Management and Regulation) Act, 2019, Uttar Pradesh Ground water 
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ANJANA ^HUKLA 

7. That for the effective and transparent implementation of works like 

registration, issuance/renewal of no objection certificate etc. for agricultural 

and domestic consumers, commercial industrial, infrastructural and 

ollective ground water users as enumerated in the Utar Pradesh Ground 

Water (Management and Regulation) Act 2019 the web portal has been 

developed (upgwdonline.in) and the District-wise nodal officers have been AdvOcate 

Management and Regulatory Authority has been cstablished by Minor 
Irrigation and Ground Water section - 1 vide its Notification no 

1320/62-1-2019-10 GW-2014 dated 13.11.2019, Copy of the Notification 

dated 13.11.2019 is annexed herewith as Annexure-2. 

* Reg.No3303 
Validity 027 

G.8.Nagar, 

6 That in exercise of the power construed in Uttar Pradesh Ground Water 
(Managenment and Regulation) Act, 2019, the District Ground Water 

Management Council for each District of the state under the chairmanship of 

the District Magistrate in accordance with the provisions is constituted by 

the Namami Gange and Rural water Supply Section-3 vide its Notification 

No. 58/76-3-2020/10 GW/2014 Dated 21.01.2020. Copy of the notification 

dated 21.01.2020 is annexed herewith as Annexure-3 

OE INO'nominated at the district level in all the 75 districts of Uttar Pradesh for the 

operation of the website. 

8. That for smooth functioning of the Act-2019, orders have been issued to all 

the districts of the state for formation of task force in compliance of the said 

orders by letter No. 23/yooRTOHO GIOHOfãouTo, dated 25.02.2021 of Director, 

Ground Water Department / Member Secretary, State Ground Water 

Management and Regulatory Authority, Utar Pradesh, for conducting on-site 

verification before disposal of applications related to registration of wells 

and No Objection Certificate (NOC) etc. through the developed web portal 

(uPgwdonline. in), Copy of the Letter dated 25.02.202 1 issued by the 

Director is annexed herewith as Annexure 4 
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9. That in compliance with the order dated 08.05.2025 passed by this Hon'ble 
Tribunal., the answering respondent has identified 55 car washing centers 
and, accordingly, issued show cause notices dated 03.09.2025, directing 
them to produce valid No Objection Certificates (NOC), if any, granted for 
extraction of ground water. Copy of the Show cause notice dated 03.09.2025 
are annexed herewith as Annexure 5 (Colly.). 

10.That it is most respectfully submitted that no response has been received 

from the project proponent till date. Furthermore, in the absence of any 

response after the expiry of the stipulated notice period, further appropriate 

action shall be initiated against the project proponent in accordance with the 

applicable rules. 

OTAA 
NJANA SHll.Thàt the present Reply by way of affidavit may kindly be taken on record 

* Reg.Kg-13303 
Vality- 2027 

K8. Nagar 

Advocateand into consideration, and the Hon'ble Tribunal may pass appropriate 

9rder(s), direction(s) as deemed fit and proper under the facts and 

circumstances of the present case. 

12.That the Answering Respondent seeks leave to make additional submissions. 

if required, during the course of the proceedings as and when directed by this 

Hon'ble Tribunal. 

Verification 

Verified at New Delhi on 1? September 2025 that the contents of the above 

reply affidavit are derived from the oflicial records and personal knowledge and 

are correct and true to the best of' my knowledge and beliet. Nothing material 

has been concealed therefrom. 

ANJANA SHUKLA 
Advocate Notary 

Distt. G.B. Nagar 

�EPONENT 

12 SEP 2025 

DEPONENT 
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